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19.9.91. 	 Mr.Udgata is present on behalf of the petitioner. 

  

Call on 23rd.eptémber,1991 for fixing a date of hearing. 

In the mean while counter be flied. 

  

6. 23.9.9 

V LLL.i1QjLILL1fl. 	 4 

£ir. .K.t)as, learfled Cousel for theptitioner 

sutmits that in view of the Memo dated 19th August, 

filed by £ir • E3.Pal learaed senior Standing Counsel 

apearthg for the Railway Admiiistratio*, the reliefs 

sought by the petitioner has been give* by theDepartme -.1140  

tal -ut ority to the petitioner. He*ce the case is 

become ml ructuous. 

.3pPlicatd.oja is accord iuçly disposed 

Vjce-Chajrma 


